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O R D E R

S.N.Mallick,V.C,
Division Bench in Court no.1 is not sitting go=-day.

Ld.counsel appearing for the petitioner submits that

he has been instructed by his client not to procced with the I

application. In support, he files a letter written by his

“client dated 26.12.97. The same be kept with the record and

the Application be dismissed for 'non-prosecution'. No order

as to costs.
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(s. .Mallick)
Vice-Chairman,
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